Government of Jammu and Kashmir
Home Department
Civil Secretariat, Jammu/Srinagar

Notification

Jammu, the c\h May, 2025

S.0.- W In relation to Section 4 (f) of the Bharatiya Nyaya Sanbhita, 2023 and in exercise of
the powers conferred by relevant sections of Bharatiya Nagarik Suraksha Sanhita, 2023, the
Government of Union Territory of Jammu and Kashmir hereby makes the following guidelines
for award of Community Service as punishment:-

S.No |[Community Place/Office of |Authorizing [Monitoring Duration of Community
" Services Service Officer Authority Service
1 (Cleaning/ Maintena |Government Hosp [RMO/ Dean or District Probation |[One day to thirty-one days
hce of wards and pe fital/ Government  [Designated offi [Officer or any oth
ripherals Dispensaries cer er appointed or Def  OR
signated ofticer by
the state Governmlforty hours to two hundred
ent for the purpose|forty hours.
2 Casualty/ OP Mana |[Government Hosp [RMO/ Dean or | -do- -do-
oement ital Designated Off
icer
3 Trolly / Movement |Government Hosp [RMO/ Dean or | -do- -do-
assistance ital Designated Off
icer
L Any other duties ide{Government Hosp [RMO/Dean or |do do
ntified by RMO/De |ital Designated off
an which require cer
more special/medic
al Knowledge
k& Cleaning/maintenan |District/ Secretary DLS [do do
ce of study area, sto [Taluka Office/  |A/
ck area and periphe|Legal Aid Clinics/|Librarian /Inch
rals Any Govt. library large officer
6 Arranging of Books [DLSA Office Dist | Secretary DL |do do
Listing of Books o [rict/ Taluka office[SA/
r any clerical assista|/ Librarian /Inch
nce or Binding Any Govt library |arge Officer
7 Cleaning of classro |Govt Educational [HM/ Principal |do do
oms, library. labs gr[Institutes or designated O
ound and peripheral fficer
S.
B Cleaning, maintena [Corporation /MuniRespective Co |do do
nce along with Mun [cipality/ mmissioner/BD
icipal /Corporation |Panchayat O or designated
5
A
v

A
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cleaning staff officer
0 Removal of weeds f|Corporation/ Muni[Respective Co [do do
orm roadsides cipality/ mmissioner/BD
Panchayat O or designated
officer
10 |Any cleaning or ma [Public offices Concerned offi [do do
intenance of public cers
buildings
11 [Traffic regulation , |Police stations  [SHO /Designat |do do
crowd regulation, pr es officer
emises/station cleari
ng , common area
maintenance
2 |Cleaning/ maintena [Public parks/ Spac [Respective Co |do do
nce e& Beach of Corp mmissioner/BD
oration/Municipali|O or designated
ty/Panchayat officer
13 |Cleaning/ maintena |Old age homes Me|Warden/ inchar |do do
nce ntal Health Institut|ge officer or De
es/ signated officer
Hostels/ Social we
Ifare department b
uildings
14 [Tree planting, water|Forest department [Ranger / Inchar |do do
ing, weed removal a oc Officer / de
nd maintenance wor signated Office
k r
15 |Cleaning /Maintena |[Zoo/Museums Curator/ Inchar |[do do
nce or clerical assist ge Officer/ De
ance signated
Officer
16 |Any other duty as p [Concerned depart [Concerned do do
art of Community s [ment Officer
ervice which the co
urt deems fit
in the given case
By order of the Government of Jammu and Kashmir.
Sd/-
(Chandraker Bharti) IAS

Principal Secretary to the Government

Dated:-05.05.2025




Copy to:
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9.

Learned Advocate, General, J&K.

Director General of Police, J&K.

Principal Secretary to the Hon'ble Lieutenant Governor, J&K.

Secretary to the Government, Department of Law, Justice and Parliamentary Affairs.
Director, Archives, Archaeology and Museums, J&K.

Director, Information & Public Relations, J&K.

General Manager, Government Press, Jammu/Srinagar, for Publication in the extra-
Ordinary issue of the Government Gazette.

Private Secretary to the Chief Secretary.

Private Secretary to the Principal Secretary to the Government, Home Department.

10. I/C Website, Home Department.

Copy also to the Joint Secretary (JKL), Ministry of Home Affairs, Government of India.
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(Monish Kumar), JKAS
Under Secretary to the Government




